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urt Betrch, Jaipur,
e Registrar-cum-Q

D

STANDING -ORDEB

No.06/ .o.i2019
I)at+ : 2 t.()5.'ji,i.i:

cxcrcise of powcrs conferretl uadcr lLule 2l(f) of thc liuler cj. l_jj:i,

Moha

f Judicaturc lbr Rajasthan, 1952" I hcreby noruinatc florr,bie .t\,r a .iil.riiEr:
mad Rafiq to be thc Administrarivc Juctge with immcdiate cfl'ccr. iri :b:ail
of the administrative business in accordancc with Standirrg Or.dr. _t,r,.

urspose

Cou rt

09/s.O 013 dated 0I.10.2013-

Srii-.
cElfEtr'.tus ri{:.i::

No.PA/ GIAJ/2o0tt2t2
Date: 2 t.05,JIi"]'

C py fony$rded to the following for iuformation :-

c Rcgistrrr (Vigilancc)/ (Admn.)/ (Rulcs)/ (Class ")/( Iix:i nr. rudicial)/O.S.D. (F&I), Rajasthrn High Court, Jodhpur.
e Rcgistrar (Admn.), Rajasthau High Court Bench, Jaipur rvitlr lli,lqucst to distribute thc copics of this ordcr to all the I{onrltls .Iur.l.-r,r.

SI ting at Jaipur, through l1S. and all thc Judicisl Officcrs POSted ill :!rigistry at Jaipur Bench, Jaipur.
J. e Registrar (Vigitrnce)/ (Writs)/ (Class,)/ (Judicial), Rajrsrhan }IiilhC
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A-O,J. of Admi_uistrttive Sections, Ra,iasthan High Court, JotlhPurA J. (Classification) (Web Site), Rajasthan Iligh Court, Jodhpu t .Iaipur

B ch, Jaipur.

o .D., Raj
PC, Rajasthar: High Court Bench, Jaipur:

asthan Iligh Court, Jodhpur / Jaipur Bench, Jeipur
Senior i Dcpufy Registrars, Rajasthan High Court, Jotlhpurl JriprrrB nch, Jaipur.

c y also to t-

1.7 Registrar*cuor-Principal Sccretary to Hon'blc the Chief Justice^2. Th Frivate Secrctary to IIou'bIe Mr. Justicc Mohammarl lltii q, itl{iftgwr copy ofSttudirrg Order No.09/li.O./2013 datetl 01.10.201S.3. A.ll Private Sccretqrics to Hon'ble Judges,

Assistant Registrars, Rajasthan High Court, Jodhpur/ Jaipur .Eerich,pur.
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